21st October, 2004

Notification No0.114/2004-Customs(N.T.)

In exercise of the powers conferred by sub-section (1) of section 4 of the Customs Act,
1962 (52 of 1962), the Central Board of Excise and Customs hereby appoints the
Commissioner of Customs, Jaipur to act as Commissioner of Customs(Export Promotion),
New Custom House, Mumbai and Commissioner of Customs, Air Cargo Complex, New
Custom House, New Delhi for the purpose of adjudicating the matters relating to Show Cause
Notices pertaining to M/s. Kansara Bearings Ltd, C-83, Marudhar Industrial Area, Phase I,
Basni , Jodhpur issued, vide F. No S/10-EPCG-Commr-3/ 2000, dated the 29" September,
2000, C.No . VIII( H)10/Adj/9/2000/1244, dated the 6™ October, 2000 by Commissioner of
Customs, Jaipur and vide C.No : VI
( Hars .)10/ACV/20/2000/14073, dated the 6" October, 2000 by the Commissioner of
Customs(Air Cargo Complex), New Custom House, New Delhi.

F.NO.437/16/2004-CUS.1V

D.S.Garbyal
Under Secretary to the Government of India



	Notification No.114/2004-Customs(N.T.)

